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ORDER 

In pursuance of the Order dated 26-4-20019 Mr.V.K.Agarwai, - 

tM  9 	 4 Ex Chairman, Rly Board 	 V 

exempted from fith- 	appearance until furtner orders. Compliance 

report has been filed today. It may be placed on record. 

2. 	•Mr.Arora, the learned counsel, for the appli icant sVbmits 

that OANo.349 of 2001 has been omitted by mistake. 	e-l4t-ed on 23- 

8-2001 along with OA No.349 of 2001 for hearing. 

of the respondent.' Q~7  

4. 	(A plain copy of the order 	hnd 	er to the learned 
V\ • 

counsel 	for the applicant.  
, i 	N 
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L.R.K.prasad 
Member(A). 
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